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is, vegetarian and non-vegetarian
refreshment rooms and restaurants on
all Railways including Southern Rail-
way are open to all experienced
caterers including the co-operative
societies of actual workers. These
contracts are awarded after calling
for appli¢ations by giving due publi-
city. However, no applications have
been received from any Co-operative
Society in response to such invitations
on Southern Railway. There are,
however, Co-operative Societies having
‘fruit’, ‘tea stall’ and ‘milk vending'
cgntracts at certain stations on
Southern Railway.
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NoTIFICATION 7e MARKEr LoANS
FLOATED IN 1964-65

The Minister of Finance (Shri T. T.
Krishnamachari): I beg to lay on the
Table a copy of the Ministry of Fin-
ance Notification No. F. 13(3)-W&M/
64, dated the 30th March, 1964, re-
garding Market Loans floated by the

Central Government in  1964-65.
[Placed in Library, See No. LT-
2601/64],

RuLEs UNDER MaJor Porr TRUSTs AcT

The Minister of Shipping in the
Ministry of Transport (Shrli Raj
Bahadur): I beg to lay on the Table
a copy each of the following Rules
under sub-section (3) of section 122
of the Major Port Trusts Act, 1963:—

(1) The Major Port Trusts (Pro-
cedure at Board Meetings)
Rules, 1964, published in Noti-
fication No. G.S.R. 298 dated the
290ih February, 1984. [Placed
in Library, See No, LT-ZGOZ;’B**].

(2) The Major Port Trusts (Pay-
ment of Fees and Allowances
to Trustees) Rules, 1964, pub-
lished in Notification No. GSR.
299 dated the 28th February,
1964. [Placed in Library, See
No. LT2603/84].



